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' 1 Delhi High Court, if
/4 1

1' . =1Thei Registrar General,

1'".Ne.\1v Delhi. ,
ro;.. _"

Vi ;.r."i(he Ld
"?3._The"Ld

3.The Ldj
" ~ rl-.The-Ld.

tit liiii tiiiiii 1
Principal District & Session Judg Headquarter, Delh’i. '

 .
ts?

1°?‘_

Principal District & Session Jud e : n réil"Distt_, kglgiazari Courts, Delhi.9. " ' .
Principal District'& Session Judge, l’:l“<7ié2,iQi,:s,t'..,9l5(is’§l3lazari Courts, Delhi.
Principal Di.s._tri.ct-& Session Judge, West-Dis-tt.,Tis Hazari Courts',.Delhi.

-. 5.The Ld. Principal District & Session Judge, New Delhi., Patiala House Courts.
Delhi. . ' . l

" 61T.he Ld. Pirin-cipal District & Session Judge, East Distt., KKD Courts, Delhi.
?.Tl"ie Ld. Principal District & Session Judge, North- East Distt., KKD Courts, Delhi.

. P .8.'_l"he Ld. Principal District & Session Judge, Shahdara Distt., KKD Courts, Delhi.
'I9.The Ld. Principal District & Session Judge, North-West Distt., Rohini Courts,

. Delhi. ' ~
,'ii)'..'l"l1e-_ Ld. Principal District & Session Judge, Outer D,istt.Rohini Courts, Delhi.
'i*i.The Ld...Prlncipal District & Session Judge, South,-.Wes,t"Distt.,Dwarka Courts,

‘~ Delhi. 1" = ‘
j 12.The_ l_d..Principal District &_Session Judge, South~Distt.,._Sa_ket Courts, Delhi.

'1.-3._The Ld. Principal District & Session Judge, Sout_h- East Distt.,Saket Courts, Delhi.
‘l/1.The l_d. Principal District & Sessions, RADC, New Delhi. "
'l.t3.Tht2 Ld. Principal Di-strict 8.. Sessions Judge-cum-Special Judge (PC Act),

. ('CBl),Rousfe Avenue District Court (RADC), New Delhil Or Successors Courts.
liS.'l'he_ Ld. Sfpecial Judge, (PC Act), CBI-16, RADC, New Delhil Or Successors

Courts.
':'i’.Tl1e. l-d. Special Judge, (PC Act), CBI-05, RADC, New Delhi! Or Successors‘

,.' .

u

Courts. '
~ 'i8.Tl"ie Director (Academics), Judicial Academy, Sector 14, Dwarka, New Delhi~

i fl 10078.
(i.',‘E_Z_!___..=tl_l.,§§,_.,_£l0'i4/2024 & C-RL.lVl.A. 'l5285lZQ24
ii‘-iR-ECTCRATE OF ENFORCEMENT ............. ..Petitionerls

Vls
3 .3/1.‘! lVll'l'TAl.. I ............... ..Respondent~ls

§~‘eii'i,i~on U/s. 482 of the Code oi CrP.C, 1973 tiled by the directorate of enforcement
.l=:2=§.t;_; aiuashing of order date.d 01.05.2024 inthe Misc. DJ AS.)/150/2024' titled as ‘ Ajay S-. Mittal

-~’_iI.iii'.2c1or’ate of Enforcement‘ passed by the Court of Ld. Principal District & Sessions Judge-cum~
:_~'.‘-'5.'.‘-t3C;i=.i'Jt_.l(liQ€= (PC Act), (CBl),Ro_use Avenue District Court (RADC), New Delhi whereby EClR' No.
§'3.'i§l.’Zt')d<-ll/2019 (including bail application of the respondent), has been withdrawn from the Court
;.i’.'Il ti Special Judge, (PC_Act),'CBl-16, RADC, New Delhi and is assigned to the Court of Ld.

liliitlté. (PC Act), CBl-O5. RADC, New Delhi. P " t .
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§ ‘l am directed to fon/vard herewith for immediate compliance/necessary actionua copy of
' " iudgment/order dated 28.05.2024 passed in the above case by Hoi1‘ble Ms. Justice‘Swarana

'. Kanta Sharma, of this Court. . -

i
, Other necessary directions are contained in the enclosed copy of order.

Yours faithfully,

i  .@%~"
1'-Incl : Copy of order dated : 28.05.2024 Asstt Registrar (Crl)

i " and Memo Parties. - _ For Registrar C-_3e'neral
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,5. i ' ' '
'* ' ’ . The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct

list :1.J§§‘,"jl_|»-

Mil '‘v -’~ .-"'1'-*-‘r '-
3 ' '

\‘ .- . ' CIRCULAR

' In compliance of the directions of the Ld. Principal District 85 Sessions Judge.
(l—IQs), Delhi, a copy of letter no. 40403/Crl. dated" 05.06.2024 alongwith the Oopynqf
JudgmentlOrder dated 28.05.2024 passed by I-Ion’b1e Ms. Justice Swarana Kanta
Sharma in Cr1.1V1.C. 4014/2024 85 Cr1.M.A. 15285/2024, titled “Directorate of
Enforcement Vs. Ajay S. lVIit§a,l” received from I-lon’blc High Court of Delhi, New Delhi
has-been uploaded on the official Website i.c. delhidistrictcourts.nic.in. .

Therefore, it is requested to kindly peruse the abovesaid judgment from the official
website for kind information 8:. necessary compliance of the said Judgment. .

(Ra ~ ' der Bedi)
Officer-in Charge, Gcnl. Branch, (C)

District Judge, (Comm. Cour
Tis Hazari Courts, Dclhiw

:‘:>,¢}0§/ii " ggrwg ' .NO-—~—i—/Genl.(C)/HCS/THC/2024 Datedgpflhi the z kg.

l Copy to : - in it A‘ 4 "

.'All the Ld. Judicial Officers posted in Central District, Tis I-lazari Courts, Delhi.
i 2.- The Ld. Registrar General, I—Ion’ble High Court of Delhi, New Delhi for information.

PS to the Ld..Principa1 District 8a Sessions Judge (I—IQs), Tis Hazari Courts, Delhi for

the concerned official to upload the same on the Website of Delhi District Courts.
5. The Director (Academics), Delhi Judicial Academy, Dwarka, New Delhi for information

as requested vide letter no.DJA/Dir.(Acd)/2019/4306 dated 06.08.2019.
6. Dealing Assistant, R851 Branch for uploading the same on LAYERS.
7.. Dealing Assistant for uploading the same on Centralized Website through LAYERS.

Officer-i hargc, Gcnl. Branch, (C) _
District_Judgc, (Comm. Court)

Tis I-lazari Courts, Delhiw

l

.
l


